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Will the Minister of URBAN DEVELOPMENT be pleased to state:

(a) whether the National Capital Region Planning Board (NCRPB) has arranged to provide fund to various development authorities in
the National Capital Region for construction of Houses in their various residential Schemes and also for providing external services
like roads, electricity and water supply therein; 

(b) if so, the amount has been provided to Meerut Development Authority by NCRPB for this purpose during the last three years; 

(c) whether NCRPB has been coordinating and monitoring the implementation o f the development work i n the Schemes of
Development work in the Schemes of Development Authorities; and 

(d) if so, the present status of the Schemes developed by Meerut Development Authority and funded by NCRPB?

Answer

THE MINISTER OF STATE IN THE MINISTRY OF URBAN DEVELOPMENT ( SHRI AJAY MAKEN ) 

(a): The National Capital Region Planning Board (NCRPB) has informed that i t provides loan assistance to the State Governments
concerned for land acquisition and land development covering provision o f infrastructure facilities like water supply, sanitation,
sewerage system and electrification, in the NCR. The Board does not provide loans for construction of houses. 

(b): The details of loan assistance provided by NCRPB to the Meerut Development Authority during the last three years are as under:- 

YEAR  AMOUNT  PROJECT NAME

2002-03  Nil  
2003-04  Rs.8.43 cr. Ganga Nagar
    Residential
    Scheme Ph.3,
    Meerut
2004-05  Rs.16.84 cr.  do 
Total:  Rs.25.26 cr.

(c): The NCR Planning Board has informed that projects where financial assistance is provided by NCRPB are monitored by Project
Monitoring Cell of the Board through reports submitted by State Governments and implementing agencies and also site visits carried
out by teams of the Board before release of loans instalments. Review meetings are also conducted by Member-Secretary, the
Project Sanctioning and Monitoring Group of the Board and by NCR Cell of each sub-region. 

(d): In respect of on-going projects,on project named Ganga Nagar Residential Scheme Phase-3 with an estimated cost of Rs. 40.46
crores and loan components of Rs.30.18 crores is in progress. The entire loan amount has been released. The Meerut Development
Authority has reported a total expenditure of Rs.28.36 crores upto December, 2005. The tentative scheduled date of completion of the
project is end of March, 2006. 
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